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following Reparts (Hindi and English 
versions) under sub-section (4) of sec­
tion 7 of the Industries (Development 
and Regulation, Act, 1951:—

(1) Aniiual Report of the Deve­
lopment Council for Textile Machi­
nery Industry for the year 1976-77.

(2) Annual Report of the Develop­
ment Council for Textile Machinery 
Industry for the year 1977-78. 
[Placed in Library. See No. LT- 
3366/79].

A n n u a l R e p o r t  o f  C e n t r a l  S i l k  B o ard , 
B om bay f o r  1977-78, N o tif ic a t io n  
u n d er E s s e n t ia l  C om m odities A c t ,  
A n n u a l R e p o r t  e tc . o f  T u n gab h adra  
S t e e l  P r o d u c ts  L td ., E n g in e e r in g  
P r o d u c ts  (India) L td ., R an ch i and 

H in d u stan  M ach in e T o o ls  Ltd ., 
B a n g a lo r e  f o r  1977-78

THE MINISTER OP STATE IN 
THE MINISTRY OF INDUSTRY 
(SHRIMATI ABHA MAITI): I beg to 
lay on the Table:—

(1) A copy of the Annual Report 
(Hindi and English versions) of the 
Central Silk Board, Bombay, for the 
the Central Silk Board Act, 1948. 
[Placed in Library. See No. LT- 
3367/79].

(2) A copy of the Copper (Prohi­
bition of Use in the Manufacture of 
PVC and VIR wires of domestic 
type) Amendment Order, 1978 (Hindi 
and English versions) published in 
Notification No. S.O. 732(E) in 
Gazette of India dated the 26th De­
cember 1978, under sub-section (6) 
of section 3 of the Essential Com­
modities Act, 1955. [Placed in 
Library. See No. LT-3368/79].

(3) A copy each of the following 
papers (Hindi and English versions) 
under sub-section ( 1) of section 
619A of the Companies Act, 1956: —

(a) (i) Review by the Govern­
ment on the working of Tunga­

bhadra Steel Products Limited, 
for the year 1977-78.

(ii) Annual Report of the Tunga­
bhadra Steel Products Limited, for 
the year 1977-78 along with the 
Audited Accounts and the com­
ments of the Comptroller and Au­
ditor General thereon. [Placed in 
Library. See No. LT-3369/79].

(b) (i) Review by the Govern­
ment on the working of the Engi­
neering Projects (India) Limited. 
Ranchi, for the year 1977-78.

(ii) Annual Report of the Engi­
neering Projects (India) Limited, 
Ranchi for the year 1977-78 along 
with the Audited Accounts and 
the comments of the Comptroller 
and Auditor General thereon. 
[Placed in Library. See No. LT- 
3370/79],

(c) (i) (Review by the Govern­
ment on the working of the Hindu­
stan Machine Tools Limited, Ban­
galore, for the year 1977-78.

(ii) Annual Report of the Hindu­
stan Machine Tools Limited, Ban­
galore, for the year 1977-78 along 
with the Audited Accounts and the 
comments of the Comptroller and 
Auditor General thereon. [Placed 
in Library. See No. LT-3371/791.

N otificatio n  under F o r eig n  C ontri­
bu tion  (Reg u latio n ) A ct

THE MINISTER OF STATE IN 
THE MINISTRY OF HOME AFFAIRS 
(SHRI DHANIK LAL MANDAL): I
beg to lay on the Table a copy of the 
Foreign Contribution (Regulation) Am­
endment (Rules, 1979 (Hindi and Eng­
lish versions) published in Notification 
No. S.O. 37(E) in Gazette of India' 
dated the 18th January, 1979, under 
sub-section (3) of section 30 of the 
Foreign Contribution (Regulation) 
Act,'1976. [Placed in Library. See No. 
LT-3372/79].


